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DOR (PCB).BPD.Cir.No.12/09.09.002/2019-20                                            April 24, 2020 

 
The Chief Executive Officer 
All Primary (Urban) Co-operative Banks 
 
Dear Sir / Madam,  
 
Non-achievement of Priority Sector Lending Targets by Primary (Urban) Co-operative 
Banks (UCBs) - Contribution to the Rural Infrastructure Development Fund (RIDF) and 
other funds  
 
Please refer to the circular DCBR.BPD (PCB).Cir.No.07/09.09.002/2017-18 dated May 10, 

2018 on Revised Guidelines on Lending to Priority Sector for Primary (Urban) Co-operative 

Banks (UCBs). 

 

2. On a review of the extant guidelines, it has been decided that, with effect from March 31, 
2021, all UCBs (excluding those under all-inclusive directions) will be required to contribute 

to Rural Infrastructure Development Fund (RIDF) established with NABARD and other 

Funds with NABARD / NHB / SIDBI / MUDRA Ltd., against their priority sector lending (PSL) 

shortfall vis-à-vis the prescribed target. The operational details in this regard are as under: 

i. The PSL achievement will be determined at the end of the financial year based on 

the average of priority sector target / sub-target achievement as at the end of each 

quarter of the year. UCBs (excluding those under all-inclusive directions) having 

shortfall in PSL lending targets will be allocated amounts for contribution to the Rural 

Infrastructure Development Fund (RIDF) established with NABARD and other 

relevant funds, as decided by the Reserve Bank from time to time.  

ii. The interest rates on UCBs’ contribution to RIDF and other funds, tenure of deposits, 

etc. will be fixed by Reserve Bank of India from time to time. 

iii.  The misclassifications reported by the Reserve Bank's Department of Supervision, if 

any, would be adjusted / reduced from the achievement of that year to which the 

amount of declassification / misclassification pertains, for allocation to various funds 

in subsequent years. 

  

https://rbi.org.in/en/web/rbi
mailto:cgmdcbrco@rbi.org.in
mailto:cgmdcbrco@rbi.org.in
https://rbi.org.in/en/web/rbi/-/notifications/revised-guidelines-on-lending-to-priority-sector-for-primary-urban-co-operative-banks-ucbs-11274
https://rbi.org.in/en/web/rbi/-/notifications/revised-guidelines-on-lending-to-priority-sector-for-primary-urban-co-operative-banks-ucbs-11274


3. It has also been decided that, non-achievement of PSL targets will not be included as one 

of the criteria for classifying a UCB as Financially Sound and Well Managed (FSWM) with 

effect from March 31, 2021. However, it will continue to be taken into account while granting 

regulatory clearances/approvals for various purposes.   

 

4. A copy of this circular should be placed before the Board of Directors of your bank in its 

next meeting and a confirmation thereof should be sent to the concerned Regional Office of 

Department of Supervision of Reserve Bank of India. 

 
 
Yours faithfully 
 
 
(Neeraj Nigam) 
Chief General Manager 
 


